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ACT No. XI or 1868.

PASSED BY THE GOVERNOR GENERAL OF INDIA IN COUNCIL.

(Received the assent of the Governor General on the 2nd April 1868).

An Act to exempt Timber and Woods from Import Duty.

WHEREAS it is expedient to exempt timber and woods imported by sea into
British India from the duties of customs chargeable thereon ;

Preamble. It is hereby enacfed as fOHOWS -

Seaborne timber ex. 1. Notwithstanding anything contained in * The Indian

eupt  from fmport  Customs’ Duties’ Act, 1867”, no duties of customs shall be

v _chargeable on timber and woods imported by sea into British
India.




